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DemAND No. 83—MINISTRY OoF StEEL, 16:54 hrs,
Mines anp FurL
MiNisTRY OF FooD AND AGRICULTURE

“That a sum not cxceeding
Rs, 36,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 186Z in
respect of ‘Ministry of Stezl, Mines
and Fuel'.”

Mr, Speaker: The House will now
proceed with discussion and voting on
the Demands for Grants under :the
control of the Ministry of Food and
Agriculture.

DEmaAnp No. 37—MinisTrRy oF Foobp
AND AGRICULTURE

Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 68,17,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 136, in
respect of ‘Ministry of Food and
Agriculture”.”

Demanp No, 38—FoRresT

DeEmAND No. 84—_-GEOLOGACIL SURVEY

“That a sum not cxceeding
Rs. 2,90,75,000 be granted to the
President to complete  the sum
necessary to defray the charges
which will come in course of
payment during the year eading
the 31st day of March, 1962, in
respect of ‘Geological Survey'”

Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 8838,000 be granted 1o the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending

Demanp No. B5—MISCELLANEOUs De-
PARTMFNTS AND OTHER EXPENDITURE
UNDER THE MINISTRY OF STEEL, MINES
AND FurkL

“That a sum not exceeding
Rs. 37,19,51,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Miscellaneous Depart-
ments and  Other Expenditure
under the Ministry of Steel,
Mines and Fuel'”

Demanp No, 132—CarprTaL OQUTiAY O
THE MINISTRY OF STEEL, MINEs AND
Fuvm

“That a sum not exceeding
Rs. 72,16,91 000 be granted to the
President to complete the sum
necessary to defray the chargea
which will come in course of
payment during the yea- ending
the 31st day of March, 1962, in
respect of ‘Capital Outlay of the
Ministry of Steel, Mines and Fuel'”

the 31st day of March, 1362, in

L1}

respect of ‘Forest’.
Demanp No. 39—ACRICULTURE

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs, 3,94,03,000 be granted to tic
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Agiculture".”

DemManDp No. 40—AGRICULTURAL

RESEARCH

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 5,73.49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year eading
the 31st day of March, 1962, ir
respect of ‘Agricultural Research’ ™
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DemArD No. 41—ANIMAL HUSBANDRY
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 99,42,000 b2 granted to tne
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the yenr ending
the 31st day of March, 1962, in
respect of Animal Husbandry'"

Demanp No, 42—MIScELLANEOUS DE-
PARTMENTS AND OTHER EXPENDITURE
UNDER THF. MINISTRY OF FOooD  AND
AGRICULTURE

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 10,69.46,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
p1yment during the years ending
the 31st day of March, 1962, in
respect of ‘Miscellaneous Depart-
ments and Other Expenditure
under the Ministry of Food and

LR 1

Agriculture’,

Demanp No. 12]1—CaPrTaL OUTLAY ON
FORESTs

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 532,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
pasment during the year ending
the 31st day of March, 1862, In
respect of ‘Capital Outlay on
Forests'.”

DeEMAND No. 122—PURCHABE _r
FoonGraINg

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,97,38,01,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962 i.
respect of ‘Purchase of Foodgrains' ™
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Demanp No. 123—OTtrER CAPrrrar Our-
LAY OF THE MINISTRY oF Foup AND

AGRICULTURE.
Mr, Speaker: Motion moved:

That & sum not exceeding
Rs. 48 94,45,000 be granted to the
President to complete the sum
necesary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1962, in respect
of ‘Other Capital Outlay of the
Ministry of Food and Agricul-

ture’,

Shri Prabhat Kar: How long are we
going to sit?

Mr, Speaker: The time allotted for
this Ministry is 8 hours. We will sit
up to 6.30 p, M. as usual,

Some Hon, Members: No, no.

Shri Prabhat Kar: We started at
11 A.m. There was no Questicy Hour
also.

Pandit K, C. Sharma (Hapur): We
will sit up to 5 p.M.

Mr. Speaker: The difficulty is this, I
have 10 apply the guillotine on  the
19th. It was expected that the bor,
Minister of Steel,  Mines and  Fuel
would take an hour. But he hed  to
explain & number of things. Thercfoure,
he took nearly iwo hours, We must
find that time. Otherwise, the time
that has been allotted to the other
Ministries may have {o be curtailed to
that extent.

Otherwise, hon. Members may re-
serve whatever they have to say to
the general discussion on the Finance
Bill. Therefore, 1 will apply the gui’-
lotine on the 19th. All the Demand’
must be completed on that day at b
o'clock. Or, the time for the Finance
Ministry may be reduced.

Shri 8. L. Sakesena (Maharajganj):
No, Sir.

Mr. Bpeaker: But they may say
everything on the Finance Bill.
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Shri 8. L. Saksena: We will git to-
day, Sir, at little extra time.

Mr. Speaker: Is it that the House is
not in a mood to sit beyond 5 today?
(Interruptions). The House is sche-
duled to sit till 6.30 today. We have
the half-an-hour discussion regarding
Railways. The discussion on the De-
mands of the Food and Agriculture
Ministry will go on till 6; then, we
take up the half-an-hour discussion.
So, we will make it up.

Does the hon. Minister want to say
anything?

The Minister of Food and Agricul-
ture (Shri S, K, Patil): 1 will say at
the end.

Shri Khushwaqut Rai (Kheri): Sir, I
find from the papers today that certain
policy decisions in regard to the sugar
mills, the sugarcane growers etc. have
been taken and these were mentioned
in the meeting of the Executive Com-
mittee of the Congress Party. I would
like the hon. Minister to enlighten us
because that would help us in the
debate,

Shri 8. K, Patil: I would explain
while replying. No decisions have
been taken. Naturally, when the party
executive meets some indication is
glven as to what is going to be done
etc, We are considering these things.
There are the State Governments also
concerned in it; and I would be in a
position to fully satisfy my hon. {friends
when [ reply to the debate.

Shri V. P. Nayar: Mr. Speaker, Sir,
criticising the policies and programmes
of the Ministry of Food and Agricul-
ture, I think, 1 shall have to confine
myself to two or three very important
points. In this debate I propose to
take up for discussion the utter disre-
gard of the Government of India dur-
ing the past years of animal husbandry
as also the bungling which has been
repeatedly found in handling the food
situation.
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Sir, I am not at all happy about the
functioning of the Ministry. But, un-
fortunately, although I had sent hund-
reds of questions and received answers
during this Session, I shall not have
the time to convince this House by
reading from the answers to those
questions about what I would unhesi-
tatingly say are the misdeeds of this
Ministry.

16'57 hrs,
[MR. DEPUTY-SPEAKER in the Chair]

Let us take, first of all, the question
of the latest agreement under the P.L.
480. We have had some agreements
before. But, I must say, after going
through the provisions, that this latest
agreement in the P.L. 480 series has
been the most unfortunate, and most
pernicous one and it has inflicted the
most unkindest cut of all on our eco-
nomy. Normally, I should not say
this; but I want the House to consider
whether when we have spent a3 sum of
$1276 million—I think it is revised a
little now—it has to be viewed only
from the point of view of a loan or
whether we should view the effect of
of this agreement from the point of
view of the context of the agricultural
economy each of the countries.

I shall not take the time of the
House by producing my own argu-
ments. But, permit me, Sir, to read
a few quotations from one of the pub-
lications which it will be difficult or
impossible for the hon. Minister to
contradict when he replies. I am
reading a series of quotations from the
State of Food and Agriculture, 1960
published by the F.A.O. This gives an
fdea of what exactly was the situation
in regard to the agricultural economy
of the United States at the time when
we were negotiating the loans and
what exactly was the situation or
agricultural economy in America as
compared to the rest of the world.
Here is a quotation from page 4.

“In the United States, however,
where wheat yields are much
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lower than in most European
countries, they are still increasing
with considerable momentum. This
is in large part the origin of the
accumulation of surplus stocks in
that country, as well as the chief
reason why it has not so far proved
possible to check their expansion
by means of measures designed to
reduce acreage.”

17 hrs.

Then 1 pass on to another page
where another reason is given. I am
reading from page 21 where it is said:

“In the United States the winter
wheat crop is expected to be about
10 per cent larger and, with spring
wheat production forecast as in-
creasing 23 per cent, total wheat
production may exceed the 1959 /60
level by 13 per cent.”

This is about 1959-60. So, I want the
House to find out whether it was a
gesture of philanthropy or whether
the wheat loan was forced upon the
United States Government by pressure
of farm surpluses,

Then a comparison of the agricul-
tural price indeces on the export of
agricultural produce would show that
the overall position in the world, as
reported in the FAO publication, is
that while the average uniy value of
exports had an index of 91 in 1857, it
had come down to 87 in 1959. It
means that the realisation from the
exports per unit was less. '

Then again at page 49,—it is very
important—it is stated thus:

“The most important develop-
ment in surplus disposal opera-
tions in the first half of 1960 was
the conclusion of an agreement
between the United States and
India which provides for the sale
over a four-year period of 16
million tons of wheat and 1 million
tons of rice.”

Therefore, we see that it was not
actuated by any motive to help India
&8s is envisaged in the preamble of the
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agreement but because the surplus
disposal operations had to be speeded
up and the excess grain which had
accumulated in the United States had
to be sent somewhere,

Then I shall say why India was
chosen because there is an explanation
for that also. It was chosen in this
context; lower down on the same page,
page 49, it has been stated thus:

“,..thig is the first agreement
under Public Law 480 to extend
over four years, and by far the
largest single transaction.”

What do the American economists say
about that? I do not know what the
hon. Minister will say, but the Ameri-
can economists, according to the FAO,
say thus:

“It has therefore not unnatural-
ly caused concern to other expor-
ters of wheat and rice. Some
economists, mainly in the United
States, have also pointed out that
the very large amounts of local
currency involved may increase
the inflationary pressure already
evident in a country with a vast
development program, and do not
in facy increase the country’s real
capacity for investment.”

Here is the crux of the whole matter.
The American economisy are convine-
ed that in a country where there is
already an inflationary spiral, this will
not produce any tangible result in the
matter of real investment.

Then, at page 53, the report says as
follows:

“In the United States the fall in
farm incomes from 1858 to 1959
was very considerable. Gross
farm income i3 estimated to have
fallen from...."”

1 do not want to read the figures. But
then it says:
“In the first quarter of 1960—

that is, just before we concluded this
PL 480 agreement—

“net farm receipts were also
about 18 per cent less than a year
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earlier, and an official estimate for
1960 as a whole points to a conti-
nuing decline in the net farm in-
come.”

Actually we find that if they give us
a contract for the supply of 18 million
tons of grains, the net agricultural in-
come was falling was expected to
fall further in 1960.

Later on, at page 57, I find that in
the United States the problem of sur-
plus is most acute. The problem of
surplus there is as acute as the prob-
lem of deficit here in India! That may
be thy argument. The report says as
follows: —

“In the United States, where the
problem of surpluses i§ most
acute, attempts to reducce them by
restricting acreage have largely
been offset by rising yields, as dis-
cussed earlier in this chapter. So
far the chief effective limitation
on the further accumulation of
surplus stocks has been their large
scale disposal under special terms.”

Ch. Ranbir Singh (Rohtak): Will
the hon. Member agree to Import?

Shri V, P, Nayar: Let the hon.
Member wait. Therefore, I am cer-
tain that the special terms which have
been claimed to be given by the
agreement have been terms which
have been forced on the United States
administration because there was no
way out.

At page 58 of the report, 1 find the
following:
“Public Law 480, the principal
legislation covering surplus dispo-

sal operations, has again been ex-
tended.”

Further, we find that there have been
no significant changes in agricultural
policy in the United States in 19598-860.
Various solutions to the problem of
surpluses continue to be sought and
proposed, but the views on price sup-
port policy are still divergent. So, I
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say there is absolutely no case for
anybody to say that in America there
was such a desire to help India.

Why do we at all go to America?
There was an answer given by our
own publication Agricultural Situation
in India, which is the latest I have—
1960. Here it says:

“While delivering an address in
Rotterdam early in August, 1960,
the U.S. Secretary of Agriculture
made it clear that the United

tates was gravely concerned with
the implications of such a
market—"

he was referring to the European
Common Market—

“so far as the agricultural pro-
gramme was concerned....Con-
cern in both the United States and
Canada in regard to the Common
Market objectives, has stimulated
the interest of both countries in
the Far Eastern markets. As a
result, there has been a sharp re-
duction of rail freights in the
United States on hard wheats
shipped to Pacific Coast ports for
shipments to some countries of
Asia.”

Therefore, 1 say that this loan was
arranged at a time when for the U.S,
most of the traditional markets for
sxport of wheat were closed by certain
arrangements in Europe and there was
no country prepared to take an excess
of 8 to 9 million tons a year, which
had become an unsaleable surplus,

Let us look at the terms and condi-
tions of the agreement. I have made
some calculations and 1 would very
much like the hon. Minister to con-
tradict me if I go wrong in my figures.
May be I may noy be quite correct up
to the second decimal point. I find
that wheat was purchased at a cost of
Rs. 330 per ton plus transport charges.
At the same time, I understand from
his own Ministry that Australian wheat
was selling at Rs. 305 per ton plus
freight. 1 find that out of every rupee,
42} nP. will be the loan part, 42} nP.



11685 Demands

will be the grant, 10 nP, will go to the
U.S. establishments here and 5 nP.
will go to the U.S. private business.
-This works out to Rs. 140 per ton as
loan part, Rs. 140 as grant and Rs. 50
for U.S. Embassy and U.S. private
trade.

Let us see how the interest works
out. it is very easy to say that they
are giving 424 nP. as grant and 42}
nP. of every rupee as loan. Let us
calculate interest at 4} per cent on the
loan part. I presume 4} per cent is
as the average of P.L. 480 loans inter-
est. At 4} per cent, I find it will work
out to about 92 per rent of the princi-
pal. It is repayable in a period of 40
or 50 years. I have done all the cal-
culations and I find that on every 42}
nP. the loan part, if interest at 4} per
cent for 40 years is calculated, it will
work out to 92 per cent. Apart from
that, you will have to calculate the
money which is given to the American
Embassy for the purpose of meeting
the cxpenditure of the U.S. establish-
ments here. Therefore, T find that if
they sell wheat at Rs. 330 per ton,
what they will be taking at the rate of
this calculation will be about Rs. 318
per ton, whereas Australian wheat was
available at Rs. 305. 1 do not know
whether Australia made an offer or
not, but the fact remains that although
they claim that 42} nP. in the rupee is
given as grant, what we have to repay
is very much more than that. and that
is at a time when the U.S. had abso-
lutely no chance of selling this wheat
in any place. They had either to burn
it or sink it in the sea. There was no
customer at all who was prepared to
purchase that wheat amounting to
millions of tons.

I would like to know from the
Minister what is the particular advan-
tage which we have derived from this.
The answer has always been, ‘“We
must necessarily have a buffer-stock
of 5 million tons and we must neces-
sarily import in order to stabilise the
prices.” We have spent crores and
crores of rupees—over Rs. 1500 crores
on our agricultural programmes, grow
more food campaigns and irrigation

240(Ai) LSD—8.
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and flood control programmes. We
had raised agricultural production by
30 per cent and 67 per cent of all the
land irrigated under the programme
has been for food production. With
all this, after ten years of planning
and increasing the production by 30
per cent or 40 per cent and having
a target now of another 30 to 40 per
cent whereby at the end of the Plan
the production will be 100 million to
105 million tons, now he says that it
is necessary to import 18 million tons
for 4 years. What is this supposed to
be for? Where were we all this time?
All this time we were told that the
prices have to be stabilised. On the
other hand, I think such a large im-
port at such faniastic prices will dam-
pen the enthusiasm of our peasants
and will make our authorities com-
placement in the matter of raising
more production.

Sir, the hon. Minister always says
that the work of the Ministry is over,
questions in the House are fewer and
he has nothing mgre to do. It is not
so. By these loans we have commit-
ted our children and our grand-child-
ren for the repayment of loans for
which there js no justification. I am
very sorry that for the sake of adding
one more chappati a week to our diet
we are making our children and their
children pay for the Joans under con-
ditions which are not at all favourable
to us. I do not want to stretch this
poiny any more. I shall take up the
question of animal husbandry. In the
field of animal husbandry, you will be
surprised to know that when India at
the end of the Third Five Year Plan
would have made a total investment
of over Rs. 20.000 crores in all produc~
tive enterprises together only a sum of
less than Rs. 50 crores would have been
spent on animal husbandry including
fisheries. You know that India today
has more than one-fourth of the total
livestock population of the world. Our
cattle as estimated in the 1956 census
was over 300 million. We have a
poultry strength of not less than 100
million—I am giving only rough figures
because there will be no time to read
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out exact figures. But you will find
that our records are so distressingly
low today from the point of view of
milk consumption that India is the
lowest in per capita averages. We
have an avcrage of 5.5 ounces as com-
pared to 20 ounces and over in other
countries.

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): China is the
lowest. They have not seen milk at
all.

Shri V. P, Nayar: If they have not
seen milk at all we cannot say that
China is the lowest. 1 would not
include a country in any classification
so far as milk consumption is concern-
ed when it has not scen milk at all.
When 1 say India is the lowest it is
the lowest among those where milk is
available.

I have heard in this House, times
without number, hon.  Mcembers,
moving resolutions, asking  questions
and even introducing Bills saving that
our cow nceds protection. You know,
Sir, our cows are the successors of
those fabulous cows which vur ances-
tors  worshipped—Kamadhenu  and
Nandini which were giving anything
to a man who worshipped them, What
is the position of the present cows? If
you want a cow to give you onc ounce
of milk she has to be continuously
bealen because it is so much starved.

Dr. Ram Subhag Singh (Sasaram):
In Kerala it may be so.

Shri V. P. Nayar: 1 will give some
interesting figures. Punjab I know,
has an average per capita consumption
of 135 ounces per head, But the
minimum prescribed by nutritional
experts is 15 ounces. Therefore, even
the rich milk drinking State of Punjab
has not come up to the minimum
nutritional standards fixed by experts.

Let us now look at the average milk
yield. The average milk yield of
Indian cows during one lactation
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comes to 160 kilograms——one 1b, of
milk per day—while Pakistan is
having 913 kilograms, Malaya 520
kilograms, Netherlands 4,040 kilograms
and Israel 4,190 kilograms. That is
why I said that we are only worship-
ping the starved cow, we do not feed
the cow and make it yield.

Ch, Ranbir Singh (Rohtak): What
about Kerala?

Shri V. P. Nayar: 1 would request
the hon. Member not o interrupt me.
I know, Sir, if you take an analysis the
overall position of the milk yield you
will find that hardly 7 per cent. of
cows yield more than 2 pounds a day.
If you tuke buffaloes which are sup-
poscd to he very good milk yielders,
hardly 13 per cent. give more than
six ounces a day. This js the condi-
tion.

It is not confined to milk alone. Let
u: take the question of meat. In 1939
we had 11 calories worth of meat in
our daily diet. In 1960 the calorific
content of our meat intake has come
down to 6 calaries while that of Pakis-
tan has increased from 11 to 24. I do
not say that in Pakistan the cow is
veorshipped. That apart, it is 13 in
Ceyvlon, 46 in the United Arab
Republic and the fantastic figure of 565
in Australia. In cgg consumption we
have just 1 calory of egg in our daily
intake, while it is 77 in Israel and 80
in the United States. This is the posi-
tion we are in.

Governmeng would attribute all this
to three conditions. I have read so
many of their publications and reports.
In all these they say that it is due
to the poor quality of the breeds of
animals as well as our poultry birds,
and insufficiency of feeds and fodder
and also the improper care which our
people are giving. I would like to ask
one question,. What is the programme
by which the Government have consi-
dered it necessary or desirable to do
away with the cattle population which
is no longer necessary for our country.
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I know the only person in this Minis-
try who holds very strong views
about this is my hon, (friend,
the young and energetic Deputy
Minister Shri Krishnappa. He has
taken courage in both hands and has
submitted in this House that, unfortu-
nately, because of sentiments we have
a feeling that the cows should be wor-
shipped. I understand that today the
worthless cattle number about two
crores. I am very sorry to say that the
cow-worshipping Punjab has got the
largest number of stray cattle and that
after the lactation period they are
simply driven away to other people,
fields to fend for themselves. We
have two crores of such cattle which
is becoming a menace to our cultiva-
tion.

What do we do? There is a scheme
for Gosalas or Gosamvardhan, If we
take into account the two crores of
cows which are not wanted for any
purpore—they are no good for agri-
culture; they are no good, possibly,
for anything except to serve as beef
for food, to which I shall come latter
—-if we are to have Gosamvardhan or
Gosa'zs, calculated at the raie of 8
annay per cow per day, we have to
spend for the rchabilitation of these
living skeletons, which we call cow
and cattle, a sum of Rs, 1 crore per
day. Is it worthwhile? This is very
simple qucstion. Why iz it that Gov-
ernment cannot take courage in both
hands and say it is not worthwhile?

1 know that the Constitution has
made certain provisions, restricting
cow slaughter. We also know that at
the time of framing the Constitution
there were some sentiments on this
subject, 1 put this simple question to
anybody who will defend protection
of stray useless cattle. I will come
to the question of beef later on.

For that matter, if any orthodox
Hindu says that according to our Shas.
tras beef can not be eaten, he is com-
Pletely wrong. Beef has been eaten
during the glorious days of Hindu
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culture, and if somebody wants autho-
rity, I shall give him several autho.
rities also. Everybody will under-
stand and appreciate the authority of
Kautilya's Arthasastra. I would invite
the attention of hon, Members to
that,

An Hon, Member: We will refer it
to Shri Prakash Vir Shastri.

Shri V, P. Nayar: We have got a
very good iranslation of it by Shri
Shama Shastri in our library, On
page 159 of that book, this passage
occurs:

“They (cowherds) may  sell
cither flesh or dried flesh.”

It indicates that cowherds had permis-
sion to sell cow's flesh, which is call-
ed beef. Now what is the taboo on
beef. Where did we get this inhibi-
tion from? We know that there were
sages—] do not want to go into details
—-who, the moment they arrived at a
house as a guest, were treated with
beef.

Shri Amjad Ali: Gokhana.

Shri V, P, Nayar: Shri Amjad Ali
says they arce called Gokhana. 1 do
not want to go into that. But why
is it not possible for the Government
of India to have a programme to finish
off all the unwanted cow and if there
is sentimental or other  objection
against cating beef in India, why not
export that beef? There is already a
very good overscas' market for beef.
Also do not be under the impression
that in India nobody cats beef. My
friends from Madras consume the
largest quantity of beef in India. In
Calcutta also beef is consumed, apart
from veal, which is also available in
large quantities.

Now, why do you allow the senti.
ments to stand in the way of deve-
loping our nation?

There is a potentisl export market
for beef. By just tinkering with this
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problem and saying that one goshala
here and another there will do justice
to the problem and solve it, it is diffi-
cult to solve it. All the programmes
which the Government have in view
and have taken up for implementation
do not even touch the fringe of the
problem of animal husbandry. I have
no time to go into the details of poul-
try or piggery, but the fact remains
that Government, although they know
the importance of animals in our
agricultural economy do not realise
that they have not done anything,
They know how important it is. may
say that animal husbandy has a more
vital role to play in our economy than
in any other country because stil] al-
though machines are being useq for
cultivation and other agricultural pur.
poses, 90 per cent of  agricultural
operations have necessarily to depend
upon bullock power. In our entire
transport I think bullock carts pull
a load far greater than any  other
single medium. The hides and gkins
in spite of inroads by synthetic pro-
ducts still hold sway in the market.
Thercfore it is not like any other
country. Here unfortunately we have
a very vast number which we  are
completely neglecting and are living
in the past traditions with weather
beaten superstitions.

I have no time otherwise I would
have shown that in India with the
present population and the yield per
acre of all tvpes of fodders it !s not
possible to satisfy at least 50 per cent
of the minimum food requirement of
a head of cattle. That is the position,
whether it is straw. bran, barley and
every feed and fodder. We do not
produce in India 50 per cent of the
minimum requirement of this  vast
animal population Therefore 1 say
that if the hon, Minister feels that he
has solved the food problem in respect
of grains he should kindly divert his
attention to another problem of which
he will find that after living one hun-
dred vears he will not have touched
the fringe if he goes at the present
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rate. I wish him al] that life, but
let him at least have a serious ap-
proach made to it.

1 will say a few words about fishery,
I know Ch, Ranbir Singh might relish
if instead of getting a speech he got
a fish from me.

Ch. Ranbir Singh (Rohtak): Why
not offer milk and its product, name-
ly butter, ghee.

Shri V. P. Nayar: This is a fleld
which also has been completely neg-
lected. You know that we have 2,900
miles of coastline. It does not require
a lb. of ammonium sulphate to pro-
duce more fish from the sea, We do
not have to irrigate a single acre to
take the fish from the sea. We do not
have to have flood control schemes
producing more fish from the sea. Yet,
with all that there are these natural
resources still unexploited. We have
only to reach the natural resources and
take the fish.

I find that in the Jast Five-Year
Plan a very small provision was made
for this, For 2,900 miles of coastline
only Rs. 200 lakhs were provided for
deep sea fishing. Presumably beause
the Vice-Chairman of the Planning
Commisszion did not eat fish—he was
very orthodox—the Planning Commis-
sion cut it down from Rs. 200 lakhs
to Rs. 40 lakhs Only Rs. 40 lakhs were
allotted for this. It is disgraceful to
say that with vast resources still to be
exploited. such a big country as India
would not even import one fishing
vessel during the whole of the Five-
Year Plan period. I would challenge
the hon. Minister to contradict me on
this, We have not imported a single
fishing vessel during the whole of the
Second Five-Year Plan period. 1 am
prepared to congratulate certain sec-
tions of that Ministry because despite
serious limitations they have done
very good work. T have followed
their work.

In answer to a question the othet
day in which I had asked whether any
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recent equipment is being used in the
matter of mechanised fishing the ans.
wer comes from one of the hon.
Ministers—I think it was from Dr.
Panjabrao  Deshmukh—that echo
sounders are being used.... (Interrup-
tion). The word ‘echo sounder’ wili
create on echo in the House and we
will think that it is the latest equip-
ment worth several million rupees.
But he does not know that an echo
sounder to be used in a fishing vessel
hardly costs Rs. 1000 or Rs. 1,200,
Not even one per cent of our mecha-
nised craft have got that, yet we have
not got echo sounders. Government
have not understood perhaps that be-
sides echo sounders we have to have
electronic equipment, We have to
have radio telephone. If a ship is
fishing at some place and a fish shoal
is sighted immediately a message can
be conveyed to another ship which is
fishing 15 or 20 miles away so that it
can rush and cover the shoal with nets,
Nothing of the kind has happened in
our fisheries. Nevertheless, I say with
very limited resources given to them
certain of our gscientists have done
extremely good work, especially off
shore-fishing units and they have ac-
quitted themselves with commendable
credit. But what is the advantage?
When they do something and when
they get good work, Government does
not pay them any attention and gov-
ernment does not want to take ad-
vantage of the results.

Then, Sir, good work has also been
done in the matter of designing and
developing fishing gear, tackle and
craft by the Central Institute of
Fisheries Technology, 1 do not know
the details of the personnel who are
there, but from the reports I find
quite good work has been done.

But there is another institution in
which 1 am very deeply interested
and that is the Marine Research Ins-
titute at Mandapam. That also has
done good work, but the good work
is confined inside the laboratory. I
understand that there is no obligation
on the part of the scientists of the
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Marine Research Institute at Maada-
pam to go out into the sea. They
must wait there, get all the data from
those who go from their fishing sta-
tions and then they will go on sampl.
ing details or analysing the data, I
would suggest to the hon. Minister
that he should change it and see that
the scientists attached to that unit
must necessarily go out into the gzea
50 that they may get a first hand jdea
of what happens,

Sir, I would urge upon the hon.
Minister to use all his drive, initiative
and enthusiasm to convert the Plan-
ning Commission into an organisation
which is more animal minded, poultry
minded and fisheries-minded I would
also request the hon. Minister to de-
mand for a grant of at least Rs, 50
croreg only for exploitatior of our
deep seas, because in the world over
you will not find many fishing banks
and fishing grounds with such vast
potentialities as the Pedro Bank and
the Wadge Bank. We have not been
able to go anywhere near it, while
Japanese flshing vessels come steam-
ing 6 to 8 thousand miles and reap a
good harvest Allotment of a crore here
and half a crore there might sound
very much, but it is not going to solve-
the problem.

One more point, Sir, and I have done
That is the ICAR, I do not know how
the ICAR has been entrusted with such
responsibilities when it is only a
society registered under the Societies
Registration Act, Crores of rupees are
being spent. No satisfactory progress
has been made in any of the schemes
which are financed by the ICAR. And
when I ask a question, for example,
as to what is the date on which there
was research in coconut the poor
Minister is made to give an answer
that the information will be collected
and laid on the Table of the House.
When I ask a question about the Re-
search station at Palode, the answer
is, information has to come. This is
the way in which this institution ls
functioning, 1 must say with all the
erphu is at my disposal that the ICAR
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should be reorganised and made a
wing of the Ministry. There is no
question of giving huge grants to non.
official bodies and asking them to
dole out for reseach programmes. It
must be controlled by a person who
is very knowledgeable in science, not
by a person who because he happens
1o belong to the ICS goes round from
place to place and ultimately lands
himself in Delhi. If at all it is to
work scriously it must go to a scientist.
1 find that the proportion of non-
technical to technical personncl is
rather ghameful. There are more
nop-technical persons in the ICAR
which considers the merits and de-
merils of these grants, as my hon.
{riend has given me answer to that
effect.

The ICAR is just at the stage at
which it was formed years ago and
no changes have been made except
that the word “Imperial” has been
changed to “India”. I would very
carncstly request the hon, Minister to
revitalise the whole programme for
animal husbandry, fisheries,

Shri T. B. Vittal Rao: And piggery,

Shri V., P, Nayar: My hon. Iriend
Mr. Viital Ruo says that piggery also
shouid b included. Piggery must be
an intergral parl of any programme,
beecause there is no other uscful ani-
mal which can be kept and which can
be multiplied in such a short time as
pig. As you know pig has a  very
shory pregnaney and a litter runs into
six to 12, That alone will solve the
food problem in ludia, It is not a
question of a fcw minor  irrigation
works here and there. If you invest
Rs. 50 an a piggery, 1 am surc that
will be repaid in the next year and
can get Rs. 50,000 in the course of
four or five years. That is the law of
nature which must be taken advan-
tage of by the hon. Minister and his
Department.

I would' resume my seat by making
one request of the hon. Minister. He
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Y
may, I know by his thundering elo-
quence, especially of the maidan type
be able to floor me. But this is not
the type of reply I expect.

I want a realistic approach to the
whole problem. If the hon. Minister
feels that he has spare time, because
he has not much to do on the food
side, he must divert his energies to
the full to the field of animal hus-
bandry and fisheries and come to us
next year and say that some good
beginning has been made to lay a
solid foundation for our economy.

Mr. Deputy-Speaker: I have receiv-
ed fsu- names with the request that
as {" Members are leaving today
they wius, be called today. That iz
not possible for me,

Shri Sankarapandian,
Siri Rami Reddy rose—

Mr, Deputy-Speaker: Yes, the hon,
Member is one of them.

Shri Sankarapandian (Tenkasi):
Mr. Deputy-Speaher, it is report-
ed that this year we shall have a
foodgrain production of 75 million
tons. or this substantial upward
jump in the availability of foodgrains
we have to thank the Food and Agri-
culture Ministry, though a good por-
tinn of it is duc {o the improvement
of weather conditions.  Of course the
Ministry of Food and Agiiculture has
reatised this fact and made a decision
to import foodgrains from America
und:r PL 430 and also an additional
quan‘ily of r.ce from Burma,

Let r¢ go back to the wvear 1851
when the First Plan was formulated
and presented to the  country. It
was clearly declared then that one of
our main objectives is to make our
country self-suflicient in frod. We
are now at the end of tu. Second
Plan and a:- iooking forward towards
the Third Plan, But .ar .ae Gov-
ernment clearly state w™~'“er we are
closer to the achievement of that
objective now than ten years ago? If
it is not so, is it not an occasion to
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re-examine some of the plans that we
have so far followed?

It is widely recognised, especially
after the Ford Foundation submitted
its findings on the food problem of
India, that extensive use of fertilisers
should be the central plank on which
increase of food production should be
planned. If this is so, should we not
encourage the wse of [fertilisers
throughout the country?

One of the chief bottlenecks in the
rapid increase of fertiliser utilisation
is our limited production. As a
result of this, a substantial increase
in fertiliser capacity has now been
planned for the Third Plan. The
fertiliser from the new plants would
be available only towards the end of
the Third Plan period. In the mean-
time the country would have to do
with the existing low production plus
import. Even after the additional
quantity of fertilisers is available, it
will scarcely be adequate to mcet the
requirements of the country, So I
would request the hon. Minister to
impress upon institutions like the
World Bank and the Governments of
the other countries that are willing
to give assistance, that fertilisers are
just as important, if not more, to
India's economy a: indu.irial nachi-
nery. Not only it is necessary to
have a larger quantity of fertilisers,
it is also nccessary to make jt avail-
abl ‘o the ave.age faruer ot a price
he ecan afford to pay, At present
fert iiser pr.ces in India are among
the dghest in the world. As the
Fertiiiser Distribuijon Ingvirs Com-
mittc~ has puinied out, these prices
are geatly out of line with the food-
gra:i. prices. A farmer scuing his
outpui{ at the prevailing prices for
foodrrains cannot utilise fertiliser
whi'n rells at Rs. 360 per ton. The
Government cannot seriously think
that at ‘his high pricc the use of fer-
‘ilis'r can become widelv current. 1t
has been argued that increased pro-
duction of fertilierg i~ *he country in
the next fcw years would bring tke
prices down, While this may occur,
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any substantial fall in the prices can-
not be envisaged. It is absolutely
essential that the prices of fertilisers
should be reduced.

While the prices of fertilisers should
be brought down, support must also
be given to the foodgrain prices, It
is now generally accepted that the
farmer must be guaranteed a mini-
mum price for his produce. In
principle, this view seems to have
been accepted by the Government.
In fact, on several occasions, we have
been told that Government would ac-
tually take measures to implement
this policy, but nothing concrete has
been done so far.

There is no gainsaying the fact that
there are practical difficulties in the
way of a guarantced price. The
building up of a buffer stock s
hindcred by the lack of warehousing
facilitics. = Warehousing occupies an
important place in the national eco-
nomy of other countries like the USA
and Canada, But, anyhow, our Gov-
ernment have not devised any
methods to improve the condition in
this respeet Unless they have an
adequute quantity of buffer stock, the
minimum price cannot be gusranteed.

I must emphasise that to promote
intensive ealtivation, which s the only
way by which enough food for the
growing population of the country
can be provided, it is necessary that
the agricultural prices are slabilised,
It is ridiculous to expect the farmer
to make his best efforts for raizing
the yicld on his land in a =situation
where the major benefit from  his
efforl is alwuys in danger of bheing
swallowed by the middleman. The
farmer must be assured of his right-
ful gains, if he v expected to invest
money and put in more of his labour
into cultivation.

A guaraniced price alone, of course,
iz not the panacea for all *he ills
that beset the agriculturizts. Im-
r-oved ylelds through better cultural
practies—the core of the agricultural
Jdeve'opment-——cannot be  brought
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about speedily without the dynamic
extension services. The farmer has
to be educated in the modern methods
of cultivation. He has to be taught
how to wulilise fertilizers, green-
manures and insccticides to maximise
his yield. Further, in addition to
this overall improvement, he has to
be assisted in his special problems,
Each area and each village has got
special agronomical problems which
often cannot be solved by the far-
mer. In this directich, the com-
munity development and the national
extension scrvice people are helping
them, but it is not sufficient, because
the notional extension services are
saddled with so many responsibili-
ties and multifarious services that
they are not able 1o focus their
attention on these problems,  So,
agricultural cextension service should
be given higher priority, and the pcer-
sonnel responsible for .t must
give undivided atlention to it,

1 understand that the All India
Agricultural Implements Committee
has submitted reports recommcending
some improved implements to be used
by the farmers, but no private people
are coming forward to undertake the
manufacture of these implements,
fearing that the agricultural co-
operatives and the industrial co-
operatives will come in their way.
But Government should take some
steps in this direction also, to manu-
facture these agricultural implements
cheaply so that they could be sup-
plied to the farmers.

Regarding land ceiling also, I am
sorry to say that Government have
failed to evolve a uniform policy for
the country. Each State and each
man speaks as it or he likes. Either
in the matter of fixing the ceiling of
the land-holding or in the matter of
fixing the price of the commodity, I
should like to know what formula
Government are following.

The hon, Minister of ¥Food and
Agriculture is acclaimed everywhere
that he is a very successful Minister.
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His main function now is turned from
the distribution to the production
side. For  increased production,
small tractors like hand-driven trac-
tors etc. are to be supplied to the
small farmers,

In conclusion, I would like to say
that the Ministry should possess some
factories of its own to manufacture
agricultural implements which can be
supplied to the farmers at a cheaper
rale, and high-quality implements
also.

Mr. Deputy-Speaker: Now, Shri
Rami Reddy. He should finish with-
in ten minutes, because he asked only
for that much time. Because he is
going away, therefore, I have allow-
ed him,

Shri Rami Reddy:
within ten minutes,

1 shall finish

Shri M, B, Thakore: Sir, A Member
from the north also may he called.

Mr. Deputy-Speaker: 1 am first
calling those who are leaving today.
I shall call the others later.

Shri Rami Reddy: At the outset, I
would like to congratulate the Minis-
try on having created a climate of
confldence in the country that no one
would suffer on account of vhortage
of foodgrains in the country. Good
buffer stocks have been created, as a
result of which the wheat zones could
be abolished; before long, it is also
expected—the Minister hopes so—that
the rice zones might be abolished,
thus making the whole couniry into
a single zone, DBut this should not
lead us to an air of complacency
which is already coming over the
Ministry that in future one need not
be afraid that there will be
of foodgrains etc. This is evident
from the fact that even today we are
obliged to import 5 milllon tons of

ins per annum, though one
Yyear ago we were importing only ¥
million tom‘nl Over a period of four
Yyears, we will be obliged impo
about 5 million tons munn: "
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Even in regard to the production of
other agricultural commodities like
oilseeds, cotton and jute, the per-
formance during the last two or three
years has not been very encourag-
ing. As a matter of fact, the pro-
duction of jute and oilseeds has been
going down and the position in regard
to cotton has not been very satisfac-
tory. This has also been mentioned
in the Report published by the Minis-
try itself.

If we have to achieve self-suffi-
ciency or near-self-sufficiency by the
end of the Third Plan, we will have
to take into consideration the grow-
ing population, The recent census
has shown that thcre is a population
increase of 2'1 per ceni, per annum.
This factor has 1o be taken serious
notice of if we have to achieve self-
sufficiency or pear-self-sufficiency, A
war-like effort has to be made for
producing more and more,

In this connection, the only solution
is intensive cultivation. For that,
fertiliser is the most important item
that would contribute for more and
more yield and greater and greater
per acre yield, The previous speaker
has spoken of the Ministry's plans to
produce fertilisers by the end of the
Plan; therefore, I need not go into
that matter again. He has also men-
tioned that fertilisers should be sup-
plied at a very cheap rate. On this
point, I would like to say that the
cost of production of fertilisers in our
country has been round about Rs. 300
per ton, whereas the cost of imported
fertiliser—I am speaking of sulphate
of ammonia—is about Rs. 217 or
Rs. 220 per ton, So the cost of pro-
duction itself in our country is al-
ready high, In addition to that, there
is another element of cost. Distribu-
tion of supplies of fertilisers is done
by the Central Fertiliser Pool under
the control of this Ministry. They
pool all the fertilisers, both indige-
nously produced and imported. They
take into aocount the railway freight,
staff charges and other incidental
charges and they supply fertilisers at
;.;mltom rate throughout the coun-
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In this connection, I should say that
the Fertiliser Pool was started with
the intention of supplying fertilisers
to the farmers throughout the coun-
try on a po-profit-no-loss basis. If
this criterion has to be applied, the
price of fertiliser should be only
Rs. 300 per ton, because the no-profit-
no-loss price cannot be more {Min
that, even according to the calculation
of the Ministry. But pow they are
adding Rs, 50 per ton as profit to this
Fertiliser Pool. In addition to that,
the State Governments which have to
distribute the fertiliser to the farmers,
are permitted to charge another Rs, 30
per ton for distribution within the
State. The fertilizer is now sold at
Rs. 380 per ton. At any rale, 1 would
submit that the making of a profit of
Rs. 50 per ton is most unjust when
it is the primary duty, of the Govern-
ment to supply fertilizers at cheap
rates, at subsidised rates. The Gov-
ernment has absolutely no justifica-
tion at all for making profit on this
business. It is, in fact, levying a
tax from the farmer for the supply of
fertilizers, It is an irony that the
farmer who is the poorest in the
world is charged the highest rate in
the world for fertilizers in this country.

Besides that, as a result of this
Rs, 50 per ton profit, during the last
3 years they have made enormous
profits. I am quoting figure from a
report of the United Nations Fertili-
zer Mission to India. They have
submitted a report and from that re-
port I am quoting the figures. In
1957-58, the fertilizer poo] made a
profit of Rs. 1'54 lakhs; in 1988-859,
they have made Rs. 350 lakhs; in
1959-60, they have made a profit of
Rs, 637 lakhs; and, probably, during
1960-61 they are making a profit of
Rs, 9 crores or Rs, 10 crores. And, it
is said that all these profits go to the
general revenues,

I could understand if these profits
go to a Farmers’ Fund for the bene-
fit of the farmers, for the deve':p.
menta] actlvities of the farmers. But,
these profits are being added on to
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the general revenues. I submit this
is most unjust,

The Fertilizer Distribulion Inquiry
LCommittee also has recommendcd that
the price of fertilizers shall be re-
duced. Even at the factory concern-
ed, Sindri, the price is given a margin
of 10 per cenl. of profit over pro-
duction cost and then, adding Rs, 50
for every Rs, 300 it comes to 166 per
cent, profit for the fertilizer pool.
‘So, in all its cost to the farmer is
more than 26 per cent, over the cost
of production. This is very unjust.
Thercfore, I submit that the Ministry
should take proper steps for reducing
the cost of the [er:ilizer to be sup-
plied 10 the farmers,

In this connection I wouid like to
say a word nbout the allocation of
fertilizers, The allocations are made
to the different States on the demands
ithat are made by the different States.
The demand itself is not based on the
actual requirements, The Central
Government indicates thar a  parti-
cular quuantity say 1 lakh lons or 2
lakh tons of nitrogen will be available
in a particular year, On that basis
they will have to calculaiz the de-
mand. The allocation is not based
cither on actual requircmonts or on
the extent of the arca irrigated or on
the basis of population, Ihis is rot
just; this should be done on the actual
requirements in cach Stale,

So is the case in regard to agricul-
tural impliments. T4 is hoartening 1o
nole that tne Minisiry b, sueceeded
in supp.ving iren and steel for agri-
cultural purposes on “core” require-
ments, They have been added as re-
quirecments under the category of
“core”, But the allocation has not
been made on the actuni require-
ments. Again, it is neither on  the
basis of population nor vn acu 'l re-
quirements of a par‘‘cular  State.
This also should be done on the basis
of actual requirements,

Then, in regard to minor irrigation,
1 would mention one word, I con-
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gratulate the Ministry for they bave
succeeded in achieving the target.
They say that they have exceeded the
target in regard to minor irrigation,
They have been doing really wonder-
ful work in this regard, I submit
that more and more resources should
be provided for minor irrigation.

In this connection, I would mention
one thing about tube-wells which are
connected with this minor irrigation.
Tube-wells should be provided in
scarcity areas where there is no sur-
face water available, In times of
drought and other things the level of
underground water does not deplete
as much as surface water. Especial-
ly in the case of the scarcity areas,
these tubewells do wonderful service.
The hon, Deputy Minister, Shri M, V.
Krishnappa, had also visited the scar-
city areas in Andhra Pradesh &nd
Mysore, and he has noticed how ur-
gently these searcity areas require
tubce-wells and other things, About
the successful well. the Exploratory
Tubewells Organisation has said that
a successful well is one which yields
about 20,000 gallons per hour al a
depth of 20 feet, But in regard to
the scarcity ares this criterion has
to be revised. Special concessions
have to be shown 1o them and I am
sure that the Minister would agree to
this proposal,

I should like to conclude with one
more sugaestion. Thore is cnough of
foodgrains in Andhra Pradesh. There
are some States like Kerala and
others where the foodgrains are re-
quired.  The southern zone corsists
of the four southern States and there
is surplis rice available there. Bul
on ac.un' of the shortage of wagons
there ha: becn no proper movement
of foodr:nin:, Therefore, the foed-
grains could not be exported from
several stations in Andhra FPradesh,
So, I request that this Ministry should
take up with the Railway Ministry
the question of supplying more
wagons for the movement of food-
grains from the surplus to the tfeficit
States,
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ferT & TEE | fooet W IWNT 30 QWS
Qe e g & | G ¥ gad Ty



11707 Demands

[t 5o 10 fire]

Y ar g1 @Y &1 97 waeas 2w e
@fe ¥ fawa # oF eaee fifr g1 | e
Hife & mana w1 forerdy 3 & 7 o
iRy I a1 ¥ AaTEIT 6 @ 5T
ar§ & 1

g1 & AIY-9T9 g9 4@ & (% gl
§F ALHTT FY AW A7 71 qA § ag
#ifa zaez 7 @ | ot o wfa & gifen
gt & 7 F fawfas ¥ g aHw
A w@F Al aw g% gf saEw f
T[T 7 SE g1 At | T Ffw
9z14t F Il § afg g &1 HAro ag
gur fs &t ® dqare &Y ag ¥
faersredt Ga1 g€ 1 2mTy fow wft foeaw
A TFAA FA ¥ AT F ATAA A=A
B TEATI | UF § HOK) TAATS
EHIX IOY W2w ® faAE) gru a7 =
w77 {F IAF1 2 0Iq1 9 FA w7 27
fast WY oY ff 396 WIF § 9-c ad
qg faemr o 9, aF7T a8 a1 2 &,
W 9T #faqe ¥ uw fed fafreex
ggg & Y ¥ ®wT@m I
el aarg € A fomd R weeasy
MrAgT § @ frar aely & w12 19
q wrgan g ww aw A & sy §
e 7% ¥ e o o1y | g Ty
¥ ag ara Y s § < wfge e
wfegr & Twg T Y S ww e
¥ o o @Y, AR A AT A Y
TEAT ATATL & T JTAT § A IAH qga
T ¥ AT § WX IHET Ay F W
FA W7 T ¥ ATAT § | HTET WY
weg  Afx wrh wifgs e fored
wfgr & oY T o W oW
T ¥ A T N A § I F
W AT ¥ W 7 B 7 oy | g
S AT & T & e 3 age B
feedy oy & ot S wff & 1 TTER
¥ iy ¥ ay Aif o aftor g R
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@1 & fF frar R emiteaT ST S9
T Aifa & g i) o @ § | gafeg
77 Tga wEws § fe aoee # am
Arfer aga & &% et e |

W g S 9 faw @ g |}
frge o & qwew w7 anr o7 faw
T & | T 7g g & i afagm &
Y& < forama #y oot &1 g F Foreran
¢ dfwm a ® o= & e A #
HTAT § Y IAAT 19 TG 9§ AT |
qETT #1219 AT F graey § 3%
0% & AT wyee fae £ =ifen |

T & g g7 fif7 1 i
T gy 3 fegei o few @%@
w3 @ 59 gray § ff ave diw
0% ¥ ST &1 | & q1F T HY AT
&t 7 WA ITgaT AfET { I _Q;
®T JEET AT ARt § | Afw S
feafs goe w2w #1 § & & feafa
T a2 Y 3 oY wiwy fxa
T § ITF qafaw so wredr fwE
o & oy fe &t X @S v &
Tz Far "o e frate v & I
%g & awar § | T grw § afe
o g wfww &< 5 Y feaml &
qr qYET g a9 I IF A4 W
frrprer [ at {2 g% qre gy o Al
AT AN s 1z ST N aToen
v ¥ aw v g | wfge ¢ fw
afx &t ¥ aTew A€ T AEd A
IR AL} G T .

W I} N2 ¥ ot g | w7
¥ § fis farart & ferfad & feamt o
oy et wT A T e firewT 91 Ssw
oz 1 IMT N2 ¥ g A"
A et & 1 e afw T o ag
gy fe Rt & are 3 Ay et dar
T @t wie A fis &7 € TRt ¥
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& w7 & myar qr, 399 framf W
qATE { HT 9T FT J A7 9182 § AR
forast B o 7g frerT fir a8 wodt
aft 2 qerarT A ¢ a@T AT

Y ¥ 99919 gAw ¥ oA
wY fY sgra F T @ o o w=)
&, R A ¥ @2 qa faar ot fxd @@
g R A FITATT Y A YT THX E 0
g AF T A 7 qarer & Faa g q¢
7zt & Mazt o A faerk
& fau ol # woAd @A T
g 1 sAer &F X ol A faer
qrar & | Frarg &Y swaer fasg g3-
g | Afrar sewTaz & fE oo
g4 F1 31 g7 A4 §HA ITE AT AEA
& 2zt FAA A FYOF HEA D AT 3
afy qw 38 A 397 § A7 a7
¥F qg7 A fga g At yAAT 1w
afrsr 17 grm fa oF FF ®Y T2 0T
gq &1 a1 A KAk AT AT A AT
FT | FTEIEF AT F1 TAT & O A7
M 79 FAAAT W2 71 72 7 0¥
aag 7 7Y fr, 359 ¥ 7 frn wam
F 7y fox | 399 #rd qog 74 2 fw
afz 7 a« KATHRT TEr T 2T A%
97 Y% ATZ ¥ qrAY 9 AT qAqT FT
& T T @ A AT @y A

w2 A% frarai &1 w3 fi7 37-
T FTAFTIIAE, TATTTFT P E%o-
€9 F1 f7d12 & AT mar ¢ fr fyfm
qIIaTAT GIAAT F wf@T 5% qwaw
7 297 Az wAAfERTT w4 A1y
IATFR, FI0T T AT T AT €398
®Iq &7 #7471 | I 77 frabeae A,
T, # ot mx dre geArfeTRaT wrd
prafid g @ ¥ ArAR I S ¥
wrow i ag fraga wrar v £ fr A
dre frara oA @@t ANT ¥ A,
&% 37 wred & A Ay £1 o™X H we-
FIT 1 A ATH SOA 2A1 A0ER |
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wred g, AfeT g ¥ aw qg w
e dar @ & ©w 9% Frgerr
wfEd | €@ aT FT TAW FAT WiEy
fe o1t % srreqr g Wy @
fo =g st a7 2w Yy 47 ST AW

18 hrs,

& foird & ag oft wgr o ¢ fie
Y AT TA AMZIAAG HEATETY €Y
IET g AfeT e g o
feg m@ wR @ ¥ # dqre fra R
HEATRIT A ATA, ¥A7 ¢ AT = 8,
foer st ag & e 03, v
WEATEAT TN ¥ * g7 wwAr
Tgar g v afz fammai &1 a9y o2
ATEAT #E} 9gAT g, AT IHET Arfarfr
T 7z g fo wa ¥ A @ gw
sreq-frdT 3@l g1 ar

RIGSICEE SIS C O CALC I B
w7 faqz a1 7o fzan 3, gafg qw
A AN F2 LR AT TIACE | AIA
g oF #Tq & 3T 3, A oA B
amfigi 1At A Efespa frag &
afrorgt oY d9dt w1 feaAl A
731 7% | afz gw T frars | =g 0@
T ®1 2T E, A w7 grar ¢ e
HT 7, 2882 AF ZART Yo FATL AR
Trel Ay e ¢, famdt & 73 0%
AT T AT AT o 7ATT
Fawa v & 77 w5 qra-giewrdy
w7 g ¥, %o zATT q.m-afrerel
N Fera 2, 7Faf® Tmam 2 cooe
sfafas g1 0 # &7 7ATHT 200 ¥
Fan g1 7 & 1 357 391 &2 T
afi ZUTT 1§ ATTY AE TEAT ATEAC
fs %A WI9  Hasi "9 gTR-
afrarsii wr fodr ot ne ©amy
¥ WX A8 w1f UT BEFT
wwr T ATy ¥ A 7 77y fe aaer
farrar ara § W & feardi &1 fanea
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[ 5o Ao faz]

o e A Py et 3 09 €,
IWTEH agra ¥ fma § A& fasdr
7z w7 9 § 1§ ug fHaTe AT
TeeT g fa 37 amw-fEst A -
Ffeamsii & foerr ® wmper afverde 1
qrERART & | F ar w7 a3 fa afg
gEEaT 9%, @ I wwd fuaq
fadt & 2w 4y wrdr 8, w70 et |
el 4T fept ft AT wAeT & 1 Arfym
3ay e oY Zr, B & fasrdt wr
fastrs WY &5 &1 AT AT Bare|
F A | gur o4, A 7y ynfa 279 &
T W IAEY WEOHT AT NE, AME
afg faars #Y a1 7 AT U EFA
FT A ATAT A7 G TEANT, FE AT
IENEH qFiT & AT W7 AT U AN
fapet e i 02T, &7 A% AAA T
famu & strw-fonts Zrd | Zewr e
TET WAL AT S )

Mr. Deputy-Speaker: There are 107
selected cut motiong relating to the
Demands under the Ministry of Food
and Agriculture. They may be moved

subject to their being otherwise ad-
missible.

Failure to raise the price of sugarcane
in U.P, and Bihar

Shri S. M. Banerjee: I beg to move:

“That the demand wunder the
head ‘Ministry of Food and Agri-
culture’ be reduced to Re 1"
(1569)

Failure of the scheme of State Trading
in foodgrains

Shri S. M. Banerjee: 1 beg to move:

“That the demand wunder the
head ‘Ministry of Food and Agri-
culture’ be reduced to Re. 1.”

(1570).

Failure to fix the prices of goodgrains
in relation to other commodities

Shri S. M. Banerjee: I beg to move:

“That the demand under the
head 'Ministry of Food and Agri-
culture’ be reduced to Re 1.
(1571)

Need to raise the standard of living of
agriculturists in India

Shri M, B, Thakore: I beg to move:

“That the demand under the
head '‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(251)

Need to fixr reasonable prices of agri-
cultural commodities on the basis of
cost of production

Shri M, B, Thakore: [ beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(252)

Need to set up a price committee to
advise the Government to fix the
prices of agricultural goods

Shri M, B, Thakore: I beg to move:

“That the demand under the
head ‘Ministry of Fobd and Agri-
culture’ be reduced by Rs. 100.”
(253)

Failure to refix the price of
sugarcane at Rs, 2 per maund

Shri M, B, Thakore: | beg to move:

‘“That the demand under the
head ‘Ministry of Food and Agri-
culture' be reduced by Rs. 100.”
(254)

Failure to check the fall in the
prices of “jeera”
Shri M, B, Thakore: | beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs, 100.”
(2565) N
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Need to popularise the uses of
fertilisers

Shri M, B, Tkakore: ! beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture' be reduced by Rs. 100.”
(256)

Need to lower the prices of fertilisers

Shri M. B, Thakore: | beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(257)

Need tn give more financial aid to
Gujarat  State for anti-erosion
measures

Shri M, B, Thakore: 1 beg {o move:

“That the demand under the
head ‘Manistry of Food and Agri-
culture’ be redueed by  Rs. 100.”

(258) .

Need to give improved seeds to agri-
culturists in time

Shri M, B, Thakore: 1 beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture' be reduced by  Rs. 100"
(259)

Need to reclaim and develop the
Kutch desert in the State of Gujarat

Shri M, B, Thakoere: 1 beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture' be reduced by Rs. 100.”
(260)

Need to popularise foodgrains where
cash crops are grown more in pro-
portion
Shri M. B, Thakore: | beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs, 100."”
(261)

CHAITRA 25, 1883 (SAKA)
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Failure to maintain parity between the

priceg of agricultural goods gnd other
uon-agricultural essential goods

Shri M, B, Thakore: 1 beg to move:

“That the demand wunder the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(273)

Failure to construct sufficient godowns
for storing foodgrains in the State
of Gujarat

Shri M, B, Thukore: I beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs, 100
(274)

Need to drill more tube-wells in
North Gujarat

Shri M. R, Thakore: I beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture' be reduced by Rs. 100"

(275)

Need to give specific instructions to
villagers regarding preservation and
uses of manure

Shri M B, Thakore: 1 beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
cuiture’ be reduced by Rso 1007
(300)

Need to raise the prices of sugarcane
to two rupees per maund

Shri Khushwaqt Rai: I beg 10 move:
““That the demand wunder the

head ‘Ministry of Food and Agri-
culture” be reducerd by Rs 1007

(625)

Need to appoing an advigory committee
to fir the price of agriculiural com-
modities

Shri Khushwagt Ral: I beg 10 move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by R=x 100"
(626)
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Need to start factories for producing
cattle feeds in the Public Sector .

Bhri V, P. Nayar: 1 beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1494)

Policy of entrusting monmey for agri-
cultural research to non-official
bodies like I.C.A.R.

Shri V, P. Nayar: | beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1580)

Lack of necessary control over 1.C.A.R.

Shri V, P. Navar: I beg 10 move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1581)

Functioning of I.C.A.R.

Shri V. P, Nayar: I beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1582)

Proportion of technical to non-techni-
cal officers in the Ministry

Shri V, 1. Nuyar; 1 beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100"
(1583)

Nomination of the Vice-President and
other functionaries of 1.C.A.R.

Shri V, P. Nayar; 1 beg to move:

*That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
{1584)
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Need to make I.C.A.R. a governmental
institution

Shri V. P. Nayar: 1 beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1385)

Over-staffing in Class I posts in the
Ministry

Shri ¥, P. Nayar: ! beg {0 move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1586)

Unnecessary personal staff for Class I
Officers

Shri V. P. Nayar: 1 bcp to muve:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs 100.”
(1587) )

Need to reduce P.S’s and P.A’s in
the Ministry

Shri V, P. Navar: | beg to move.

“That the demand .under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1588)

Failure to take adequate steps to ine
crease crop production within the
country to make it self-dependent

Shri V, P. Nayar: [ beg to move:

‘““Tha* the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.” °
(1589)

Failure to impart necessary scientific
knowledge to the agriculturists

Shri V, P. Navar: [ teg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100"
(1590)
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Failure to co-ordinate the work of the
Agriculture Department and the De-
partment of Community Develop-
ment

Shri V., F. Navar: I beg to move:

*Tha: the demand under the
‘head ‘Ministry of Food and Agri-
cul'ure be reduced by Rs. 100."
(1591)

Fuailure to take adequate steps to im-
prove the position of Horticulture .

Shri V, P. Navar: ! beg to move:

‘“That the demand wunder the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100."
(1592)

Failure to substantially increase the
production of leafy vegetables

Shri V., P. Navar: I beg to move:

‘“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 1007

(1593)

Failure to take adequate steps to
change the food habits of the people.

Shri V, . Nayar: 1 beg to move:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
(1594)

Need to preserve and maintain forest
wealth

Shri M B, Thakore: 1 beg to move:

“That the demand under the
head ‘Forest’ be Reduced by
Rs. 100.”

(238)

Need to establish forest research cen.
tres in Panch Mahal, Danta, Dang
and Gir areas of Gujarat State
Shri M. B, Thakore: I beg to move:

' Tha* the demand under the
head ‘Forest’ be Reduced by
Rs. 100.”

(239) .
240(Ai) LSD—T7.
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Need to develop and expand the forest
by growing and planting different
tyes of treeg
Shri M_ B, Thakore: | beg {0 move:

“Tha the demand under the
head ‘Forest’ be Reduced by
Rs. 100."

(240)

Failure to minimise the use of conven-
tional timber like teak in Govern.
ment construction
Shri V. P. Nayar: | beg to move:

“That the demand under the
head ‘Forest’ be reduced by
Rs. 100.” (1610)

Need for adequate programme for bet-
ter utilisation of minor forest produce

Shri V, P, Navar: 1 beg to move:

“Tha' the demand under the
head ‘Forest’ be Reduced by
Rs. 100.”

(1611)

Failure to ensure unrestrained
destruction of wild life

Shri V, P. Nayar: 1 beg to move:

‘“That the demand under the
head ‘Forest’ be Reduced by
Rs. 100.”

(1812)

Failure to step up forest research
Shri V, P. Nuyar: I beg to move:

“That the demand under the
head ‘Forest” be Reduced by
Rs. 100.”

(1613)

Inadequacy of training of personnel
‘required for Forest Department
Shri V., P. Nayar: I beg to move:

“That the demand under the
head ‘Forest’ be Reduced by
Rs. 100.”

(1814)

Need to establish agricultural sehool

in each district

Shri M. B, Thakore: | beg to move:

“That the demand under the
head ‘Agriculture’ be reduced by
Rs. 100." (276)
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Need to conduct a free tour of farmers Need to provide tractors to plough the

from all over Indig to the Govern-
ment farms at Suratgarh and other
places to acquaint them with modern
farming methods and implements

Shri M, B, Thalore: I beg to move:

“That the demand wunder the
head ‘Agriculture’ be reduced by
Rs. 100.” (277)

Failure to start cheap grain shops
in villages

Shri B, K, Guikwad: [ beg to move:

“That the demand wunder the
head ‘Agriculture’ be reduced by
Rs. 100.” (1572)

Failure to give Government waste
land for cultivation to landless people

Shri B, K, Gaikwad: 1 beg to move:

“That the demand under the
head ‘Agriculture’ be reduced by
Rs. 100.™ (1573).

Failure to increase production of food-
grains in the country by using the
waste lands

Shri B. K, Gaikwad: I beg to move:

“That the demand under the
head ‘Agriculture’ be reduced by
Rs, 100." (1574)

Need to find market for the
agricultural produce

Shri B, K, Gaikwad: 1 beg to move:

"That the demand under the
head ‘Agriculture’ be reduced by
Rs. 100"  (1578)

Need to start store houves to store
agricultural produce

Shri B, K. Gaikwad: I beg to move:

“That the demand under the
head ‘Agriculture’ be reduced by
Rs 100" (1576)

lands at concessional rates to the
poor agriculturists

Shri B, K, Gaikwud: I beg to move:

"That the demand under the
head ‘Agricultural Research’ be re-
duced by Rs. 100.” (1577)

Need to establish research centre at
Baroda to find out ways and means
to reduce diseases of agricultural
cTrops

Shri M, B, Thakore: I beg to move:

“That the demand under the
head ‘Agricultural Research’ be re-
duced by Rs. 100.” (262)

Need to remove the anomalies in the
scales of pay of class III and Class IV
staff of the Indian Agricultaral Re-
search Institute

Shri S. M, Banerjee: I beg to move:

“That the demand wunder the
head ‘Agricultural Research’ be re-
duced by Rs. 100.” (1550)

Need for electrification of class IV staff
quarters of the Indian Agricultural
Research Institute in Delhi

Mr. §. M. Banerjee: | beg to move:

“That the demand under the
head ‘Agricultural Research’ be re-
duced by Rs. 100" (1351)

Need to construct more residemtial
quarterg for class IV staff of the
Indian Agricultural Research Insti-
tute in Delhi

Bhri 8. M. Banerjee: [ beg to

move:

“That the Demand wunder the
head ‘Agricultural Research’ be re-
reduced by Rs. 100.” (1852).
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Failure # pay arrears of House Rewt
and Compensatory (City) Allow-
ances to class IV staff and Monthly
men of the Indian Agricultural Re-
search Institute for the period prior
to January, 1950

Shri S. M, Banerjee:
move:

I beg to

“That the Demand under the
head ‘Agricultural Research' be
reduced by Rs. 100" (16563).

Need to revise the pay of Monthly
men of the ILA.RI in the light of
the recommndations of the Seccond
Pay Commission.

Shri S. M, Banerjee:
move:

“That the Demand wunder the
head ‘Agricultural Research’ be
reduced by Rs  100.” (1554).

1 beg to

Failure to supply uniformg to Plough-
mer, Gowalas, and Malis of the
Indian Agricultural Research Inusti-
tiute

Shri S. M., Banerjee:
move:

“That the Demand wunder the

head ‘Agricultural Research’ be
reduced by Rs 100." (1555).

1 beg to

Need to supply badges to the Chou ki-
dars of the Indian Agricultural Re-
search Institute

‘Shri S. M. Banerjee:
move:

“That the Demand under the
head ‘Agricultural Research’ be
reduced by Rs. 100" (1558),

I beg to

Failure to hold regular meetings of
the Works Committee in the Indian
Agricultural Research Institute as
required under Rulg B8 of the In-
dustrial Disputes (Central) Rules,
1957,

Shri S. M. Banerjee: | beg to

move:
“That the Demand wunder the
head * Research’ be
reduced by Rs. 100." (1857).

CHAITRA 25, 1883 (SAKA)
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Need for combined senmiority of all
daily paid staff of all Divisions in
Dethi in the Indian  Agricultural
Research Institute

Shri §. M. Banerjee:
move:

“That the Demand under the
head ‘Agricultural Research’ be
reduced by Rs. 100" (1558).

1 beg to

Failure to create clasg IV posts on
regular establishment and transfer
Monthly men and daily paid staff
tfo -liese posts in the Indian Agri-
cultural Research Institute,

Shri S M. Banerjee: 1 beg to

move:

“That the Demand under the
head  ‘Agricultural Research’ be
reduced by Rs, 100" (1559).

Need to provide separate waler taps
in class IV staff quarters of the
Indian Agricultural Research In.
stitute in Delhi

Shri S. M. Banerjee:
move:

1 beg to

“That the Demand wunder the
head ‘Agricultural Research’ be
reduced by Rs. 100" (1560).

Failure to confirm temporary class
IV staff of the Indian Agricultural
Research [Institute against the or-
isting permanent posls

Shri S M. Banerjee:
move:

“That the Demand under the
head ‘Agricultural Research’ be
reduced by Ra 100" (1561),

I beg to

Failure 1o pay arrears of Housc ilent
and Compensary (City) Allow .rices
to the staff of the Indian Agricultu-
ral Research Institute at Nag:

Bhri 8. M. Bamerjee: | beg to
move:

“That the Demand under the
head ‘Agricultural Research’ be
reduced by Rs 100" (1582).
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Need to intensify research on coco-
nut and erecanut palm diseases.

Shri V. P, Nayar: 1 beg to move:

“That the Demand under the
head ‘Agricultural Research’ be
reduced by Rs 100" (1595),

Need to upgrade the Arecanut Rc-
search Station at Porcha, Palode,
Kerala

Shri V. P. Nayar: I beg to move:

“That the Demand under the
head ‘Agricultural Research’ be
reduced by Rs. 100" (15986),

Failure to obtain help from foreign
scientists in the investigation on
the root and leaf diseases of coro-
nut

Shrli V. P. Nayar: 1 beg to move:

“That the Demand wunder the
head ‘Agricultural Research’ be
reduced by Rs. 100" (1507).

Need to equip the Arecanut Research
Station to the required levels, for
necessary research on the yellow
leaf disease

Shri V. P. Nayar: 1 beg 10 move:

“That the Demand wunder the
head ‘Agricultura! Research’ be
reduced by Rs, 100" (1598),

Need to resort to the use of vadio-
active isotopes etc. in investigating
major epidemics in plants

Shri V. P. Nayar: 1 beg to move:

“That the Demand under the
head ‘Agricultural Research' be
reduced by Rs. 100" (1589).

Failure of the Central Coconut Re-
search  Station at Kayenkulam,
Kerala, to find out the causeg and
control of the root and leaf dis-
seqse,

Shri V. P. Nayar: | beg to move:

“That the Demand wunder tihe
head ‘Agricultural Research' be
reduced by Rs. 100.” (1600).
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Policy regarding the upkeep of tin-
serviceable cattle

Shri V. P. Nayar: I beg to move:

“That the Demand wunder the
head ‘Anima)l Husbandry' be re-
duced by Rs. 100™ (1601).

Policy regarding the promotion of
protective foods and their consump-
tion

Shri V. P, Nayar: 1 beg to move:

“That the Demand wunder the
head ‘Anima)] Husbandry' be re-
duced by Rs. 100.” (1620)

Inadequacy of funds provided for
animal husbandry,

Shri V. P. Nayar: I beg to move:

“That the Demand under the
head ‘Animal Husbandry' be
reduced by Rs. 100" (1603)

Failure to draw wup suitable policies
and programmes in animal husban.

dry

Shri V. P, Nayar: | beg to move:
“That the Demand wunder the

head ‘Animal Husbandry’ be
reduced by Rs. 100." (1604).

Failure to take adequate steps to
popularise beef and pork

Shri V. P, Nayar: I beg to move:

“That the Demand under the
head ‘Animal Husbandry' be
reduced by Rs. 100." (1805).

Need to destroy unserviceable cuttle
instead of spending large sum« of
money on the'r upkeep

Shri V. P, Nayar: I beg to move:

“That the Demand under the
head ‘Animal Husbandry' be
reduced by Rs. 100.” (1605).

Policy regarding the promotior  of
piggeries
Shri V. P. Nayar: | beg to move:

“That the Demand under the
head ‘Animal Husbandry’ be
reduced by Rs. 100." (1607).
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Policy regarding the wupgrading of
Indian breeds of cattle

Shri V. P. Nayar: 1 beg to move:

“That the Demand wunder the
head ‘Anima] Husbandry’' be re-
duced by Rs, 100.” (1608),

Need to take adequate steps for pro-
moting poultry farms

Shri V. P. Nayar: I beg to move:

“That the Demand under the
head ‘Anima)] Husbandry’ be re-
duced by Rs. 100.” (1615),

Inadequacy of research in poultry
keeping
Shri V. P. Nayar: I beg to move:

“That the Demand under the
head ‘Animal Husbandry’ be re-
duced by Rs. 100 (1606)

Inadequacy of measures to help duck
farming

Shri V. P. Nayar: 1 beg to move:
“That the Demand wunder the

head ‘Anima]l Husbandry’' be re-
duced by Rs. 100" (1618).

Inadequacy of measures to grow spe-
cia] breeds for meat

Shri V. P. Nayar: I beg to move:

“That the Demand wunder the
pead ‘Anima] Husbandry’ be re-
duced by Rs. 100.” (1619).

Inadequacy of steps taken for collect-
ing necessary data about the
Wadge bank and Pedro bank

Shri V. P. Nayar: I beg to move:

“That the demand under the
head ‘Animal Husbandry’ be
reduced by Rs. 100" (1620)

Policy in the exploitation of the high
seas for fisheries

Shri V. P. Nayar: 1 beg to move:

“That the demand under the
head ‘Anima) Husbandry’ be re-
duced by Rs, 100.” (1621)

CHAITRA 25, 1383 (SAKA)

for Grants 11726

Failure to popularise frog meat

Shri V. P. Nayar: I beg to move:

“That the demand under the
head ‘Animal Husbandry’ be
reduced by Rs. 100" (1622)

Failure to draw up a comprehensive
fisheriecs programme, commensu-
rate with the needs of the coun-
try.

Shri V. P. Nayar: I beg to move:
“That the demand under the

head ‘Animal Husbandry’ be
reduced by Rs. 100.” (1623)

Failure to draw up a comprehensive
programme of fisheries. in relation
to the resources

Shri V. P. Nayar: [ beg to move:

“That the demand under the
head ‘Animal Husbandry’' be
reduced by Rs. 100.” (162¢)

Failure to organise proper research in
fisheries and marine biology

Shri V. P. Nayar: | beg to move:

“That the demand under the
head ‘Anima! Husbandry’ be
reduced by Rs. 100.” (1625)

Policy in regard to the
fisheries products

export of

Shri V. P, Nayar: | beg to move:

“That the demand under the
head ‘Animal Husbandry’ be
reduced by Rs. 100.” (1626)

Policy in regard to the grant of food
subsidies to the State

Shri V. P, Nayar: I beg to move:

“That the demand under the
head ‘Animal Husbandry’ be
reduced by Rs. 100.” (1627)

Failure to take proper steps to change
food habits of the people and the
influence of sentiments thereon

Shri V. P. Nayar: 1 beg to move:

“That the demand under the
head ‘Animal Husbandry' be
reduced by Rs, 100." (1638)°
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Failure to take adequate steps to
organise ffishermen in co-opera-
tives

Shri V. P, Nayar: I beg to move:

“That the demand under the
head ‘Animal Husbandry' be
reduced by Rs. 100.” (1638)

Need to stop import of foodgrains
Shri M, B. Thakore: 1 beg to move:

“That the demand under the
head ‘Purchase of Foodgrains' be
reduced by Rs. 100.” (248)

Need to transport imported foodgrains

in scarcity areas like Andhra,
Maharashtra, Rajasthan and
Gujarat.

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Purchase of Foodgrains' be
reduced by Rs. 100.” (248)

Failure to get advantageous terms
under PL 480 agreements

Shri V. P, Nayar: I beg to move:
“That the demand under the

head ‘Purchase of Foodgrains' be

reduced by Rs. 100.” (1628)

Failure to provide Indian Flag

Vessels for 50 per cent of food

shipment under P L 480 agree-
ment

Shri V. P. Nayar: 1 beg to move:
“That the demand under the

head ‘Purchase of Foodgrains' be

reduced by Rs, 100.” (1629)

Excessive price of U.S. wheat under
P L 480 programme

Shri V. P, Nayar: 1 beg to move:
“That the demand under the

head ‘Purchase of Foodgrains' be

reduced by Rs. 100" (1630)

Inadequacy of provision under P L 480
agreements, to export Indian goods
to US.A.

Shri V. P, Nayar: I beg to move:
“That the demand under the

head ‘Purchase of Foodgrains' be
reduced by Rs, 100" (1631)
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Policy regarding the export of sugar
Shri V. P. Nayar: I beg to move:

“That the demand wunder the
head ‘Purchase of Foodgrains' be
reduced by Rs. 100.” (1632)

Failure to negotiate with countries
other than U.S.A, for buying wheat

Shri V. P. Nayar: I beg to move:

“That the demand wunder the
head ‘Purchase of Foodgrains’ be
reduced by Rs. 100.” (16338)

Failure to ensure adequate safeguards
for India under PL 480 agree-
ments,

Shri V. P, Nayar: 1 beg to move:

“That the demand wunder the
head ‘Purchase of Foodgrains’ be
reduced by Rs. 100.” (1634)

Policy of committing India to huge
loans for purchase of food

Shri V. P, Nayar: I beg to move:

“That the demand wunder the
head ‘Purchase of Foodgrains’ be
reduced by Rs. 100.” (1685)

Policy in getting PL 480 loans on
the present conditions and terms

Shri V. P, Nayar: 1 beg to move:

“That the demand under the
head ‘Purchase of Foodgrains’ be
reduced by Rs. 100" (1636)

Conditions regarding interest under
P L 480 agreement

Shri V. P. Nayar: | beg to move:

“That the demand under the
head ‘Purchase of Foodgrains' be
reduced by Rs. 100.” (1637)

Mr. Deputy-Spunker: The cut
motiong are now before the House.





